
List of cases where Case Management Hearing was held during the month of March-2024

Court District Case Type Case No. Date of Case Management Hearing

1 CENTRAL 29.03.2022 ------ 03.04.202403.04.2024 06.05.2024 -------

31.03.2023 ------ 03.04.202403.04.2024 06.05.2024 ---------

30.11.2022 ------- 02.04.202402.04.2024 25.04.2024 ------

15.09.2021 ----- 12.04.2024 09.05.2024 ---

16.07.2022 ----- 12.04.2024 09.05.2024 --------

28.10.2021 ------ 05.04.2024 10.05.2024 ------

13.07.2023 20.04.202422.04.2024 03.05.2024 -------

11.03.2022 -------- 15.04.2024 21.05.2024 -------

17.08.2022 -------- 15.04.2024 21.05.2024 ----------

10.04.2023 -------- 26.04.2024 26.04.2024 17.05.2024 ------

05.12.2023 ------ 30.04.202414.05.2024 28.05.2024 ----

Sr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

Framing 
the 
Issues

Listing of 
Witnesses

Affidavit of 
Evidence

Affidavit of 
Witnesses

Written 
Arguments

Oral 
Argument
s

Other 
Stages/Hea
ring Date

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
967/22

PRATEEK 
SINGHAL VS. 
KAMAL 
KISHORE

23.04.202
4

06.05.20
24

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

Counter 
Claim-
20/2023

KAMAL 
KISHORE VS. 
PRATEEK 
SINGHAL

23.04.202
4

06.05.20
24

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
2595/22

DEEPAK 
GARG VS. 
HERBONICS 
COSMETICS 
LTD.

02.04.202
4

25.04.20
24

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
3349/21

ESSKAY 
GUEST 
HOUSE LTD. 
VS. M/s. 
MARS 
ENTERPRISE
S

06.04.2024 18.04.202
4

09.05.20
24

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

Counter 
Claim-32/22

M/s. MARS 
ENTERPRISE
S VS. ESSKAY 
GUEST 
HOUSE LTD.

06.04.2024 18.04.202
4

09.05.20
24

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
4393/21

RAVINDER 
PAL SINGH 
VS. ANIL 
GOSAI

04.04.2024 23.04.202
4

10.05.202
4

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1024/23

AB STEEL VS. 
HINDUSTAN 
AEROSYSTEM
S LTD.

13.03.20
24

01.05.202
4

23.05.20
24

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
876/2022

YOGESH 
GUPTA VS. 
ANITA 
AGGARWAL

09.04.2024 02.05.202
4

21.05.202
4

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

Counter 
Claim-39/22

ANITA 
AGGARWAL 
VS. YOGESH 
GUPTA

09.04.2024 02.05.202
4

21.05.202
4

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
603/2023

TKW 
MANAGEMEN
T LTD. VS. 
ORIENT 
CRAFT LTD.

26.04.202
4

17.05.202
4

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1553/2023

DARSHAN 
KUMAR 
ARORA VS. 
KUMARSONS 
AUTO LTD.

14.05.2024 28.05.20
24



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

1 CENTRAL

30.05.2022 --------- 27.04.2024 27.04.2024 21.05.2024

16.02.2023 ------ 26.04.2024 13.05.2024 03.06.2024

2 CENTRAL NIL

3 CENTRAL 17.05.22 07.02.24 - - - 29.04.24 29.04.24 ---------

23.02.23 12.02.24 -- - - 05.04.24 05.04.24

10.08.23 23.02.24 30.04.24 30.04.24

4 CENTRAL 952/2022 25.03.2022

2673/2022 13.12.2022

2723/2022 21.12.2022

537/2020 09.10.2020

1121/2023 03.08.2023

1261/2023 22.09.2023

1512/2023 22.11.2023

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1377/2022

JAI SINGH 
VS. RAM 
SHYAM

27.04.202
4

21.05.202
4

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
293/2023

RAJAN WAHI 
VS. AJAY 
TANEJA

18.05.202
4

03.06.20
24

SH. RAJESH KUMAR GOEL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-02

Sh. ILLA RAWAT, District 
Judge, Commercial Court-03

303, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM 
1250/22

M/S TULLIO 
GUISI SRL 
V/S M/S 
GLOSSY 
BUTTON PVT 
LTD

303, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
334/2023

KAPIL 
KUMRA 
SEHGAL V/S 
SANJEEV 
DUGGAL

303, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1144/2023

UMESH 
TYAGI V/S 
MCD

MS ANIL KUMAR SISODIA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-04

304 
EXTENSIO
N BLOCK 
THC DELHI

RECOVERY EKLIN
GJEE 
POLYM
ERS 
PVT 
LTD 
VS. 
JONSO
N 
RUBBE
R 
INDUS
TRIES 

04.03.20
24

PE- 
08.04.20
24 AND 
DE-
22.04.202
4

BEFORE 
PE-
08.04.20
24

BEFORE 
DE- 
22.04.202
4

BEFORE 
10.05.20
24

10.05.202
4

304 
EXTENSIO
N BLOCK 
THC DELHI

RECOVERY LAXMI 
PUBLI
CATIO
NS PVT 
LTD 
VS. 
USHA 
RANI 
JAIN

11.03.202
4

PE-
29.04.202
4 & 
30.04.20
24

BEFORE 
PE-
29.04.20
24

BEFORE 
DE-
06.05.202
4 & 
10.05.202
4

BEFORE
-
17.05.20
24

17.05.202
4

304 
EXTENSIO
N BLOCK 
THC DELHI

RECOVERY SUBHA
SH 
CHAND 
JAIN 
M/S 
GARG 
TRADI
NG 
CORPO
RATIO
N VS. 
S.S. 
CABLE 
EQUIP
MENTS

06.03.20
24

PE- 
22.04.202
4 & 
23.04.202
4 AND 
DE-
02.05.202
4 & 
03.05.202
4

BEFORE 
PE-
22.04.20
24

BEFORE 
DE- 
22.04.202
4

BEFORE 
15.05.20
24

15.05.202
4

304 
EXTENSIO
N BLOCK 
THC DELHI

RECOVERY KESAR
I 
CHAND 
JAIN 
VS. 
M/S 
LAKAS
HIKA 
COUTU
RE

14.03.202
4

PE-
03.05.202
4 & DE-
13.05.202
4

BEFORE 
PE-
03.05.20
24

BEFORE 
DE-
13.05.202
4

BEFORE 
22.05.20
24

22.05.202
4

304 
EXTENSIO
N BLOCK 
THC DELHI

RECOVERY RAJES
H 
KUMA
R 
GUPTA 
VS. 
MCD 
AND 
ANR

18.03.202
4

PE-
20.05.202
4 & 
21.05.202
4 DE- 
03.06.20
24 & 
04.06.20
24

BEFORE 
PE-
20.05.20
24

BEFORE 
DE-
03.06.202
4

BEFORE 
02.07.2
024

02.07.202
4

304 
EXTENSIO
N BLOCK 
THC DELHI

RECOVERY NALINI 
GUPTA 
VS. 
PROFE
CTUS 
CAPITA
L

21.03.202
4

PE-
14.05.202
4 TO 
16.05.202
4 DE- 
28.05.202
4 & 
29.05.202
4

BEFORE 
PE-
14.05.20
24

BEFORE 
DE- 
29.05.202
4

BEFORE 
03.06.2
024

03.06.20
24 & 
04.06.20
24

304 
EXTENSIO
N BLOCK 
THC DELHI

RECOVERY RAKES
H 
KUMA
R 
GOEL 
VS. 
DUSIB 
AND 
ANR

26.03.202
4

PE-
13.05.202
4 AND 
14.05.202
4 DE- 
05.06.20
24 AND 
06.06.20
24

BEFORE 
PE-
14.05.20
24

BEFORE 
DE- 
06.06.202
4

BEFORE 
02.07.2
024

02.07.202
4



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

5 CENTRAL 07.10.2022

25.02.2023

04.07.2023

01.04.2023

07.03.2023

22.09.2023

18.05.2023

06.02.2023

03.01.2022

6 CENTRAL 410 CS (COMM) 2642/22 06.12.2022 01.04.2024 18.04.2024

7 CENTRAL 302 CS(COMM) 11.01.2023 16.04.2024 16.04.2024 02.05.2024

8 Central Recovery 28.03.2023

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

305 
EXTENSIO
N BLOCK 
THC DELHI

RECOVERYCS(COMM)
2297/2022

GUNSH
IKA 
MARK
ETING 
VS. 
RUDRA 
OVERS
EAS 
AND 
OTHRS
. 

06.02.20
24

PE- 
11.03.202
4 & 
12.03.202
4 AND 
DE- 
28.03.202
4 AND 
30.03.20
24

BEFORE 
PE- 
12.03.20
24

BEFORE 
DE- 
30.03.202
4

BEFORE
-
18.04.20
24

18.04.202
4 AND 
19.04.202
4

305 
EXTENSIO
N BLOCK 
THC DELHI

RECOVERYCS(COMM)
355/2023

PUNJA
B & 
SINDH 
BANK 
VS. 
VIPIN 
JAIN

12.02.202
4

PE- 
11.03.202
4 & DE-
03.04.20
24

BEFORE 
PE-
11.03.202
4

BEFORE 
DE-
03.04.202
4

BEFORE 
24.04.2
024

24.04.202
4

305 
EXTENSIO
N BLOCK 
THC DELHI

RECOVERYCS(COMM)
983/2023

MOHD 
MUYU
NDDIN 
VS. 
SUNIT
A DEVI

13.02.202
4

PE-
26.03.202
4, 
27.03.202
4,28.03.2
024 AND 
DE- 
15.04.202
4 AND 
16.04.202
4

BEFORE 
PE-
28.03.20
24

BEFORE 
DE-
15.04.202
4

BEFORE 
29.04.2
024

29.04.202
4 & 
30.04.20
24

305 
EXTENSIO
N BLOCK 
THC DELHI

RECOVERYCS 
(COMM)57
1/2023

M/S 
TULLI
O 
GIUSI 
SRL 
VS. 
M/S 
ALLEA
NZA 
POLYM
ERS & 
SERVI
CE

15.02.202
4

PE- 
09.04.20
24 AND 
DE- 
18.04.202
4

BEFORE 
PE-
09.04.20
24

BEFORE 
DE-
18.04.202
4

BEFORE 
-25.04.2
024

25.04.202
4 & 
26.04.202
4

305 
EXTENSIO
N BLOCK 
THC DELHI

RECOVERYCS 
(COMM)-
427/2023

M/S 
SONI 
SONS 
GARM
ENTS 
VS. 
AVNEE
T

22.02.202
4

PE-
08.04.20
24 TO 
10.04.202
4 DE-
29.04.202
4 AND 
01.05.202
4

BEFORE 
PE-
08.04.20
24

BEFORE 
DE-
29.04.202
4

BEFORE 
20.05.2
024

20.05.202
4 AND 
21.05.202
4

305 
EXTENSIO
N BLOCK 
THC DELHI

RECOVERYCS(COMM)
1260/2023

RAKES
H 
BANSA
L VS., 
CANAR
A 
BANK 

26.02.202
4

PE-
26.04.202
4 AND 
27.04.202
4 AND 
DE-
08.05.20
24 & 
09.05.20
24

BEFORE 
PE-
26.04.20
24

BEFORE 
DE-
08.05.202
4

BEFORE 
27.05.20
24

27.05.202
4

305 
EXTENSIO
N BLOCK 
THC DELHI

RECOVERYCS(COMM)
828/2023

REKHA 
DEVI 
VS 
MCD

27.02.202
4

PE- 
10.04.202
4 AND 
DE- 
25.04.202
4 & 
26.04.202
4

BEFORE 
PE-
10.04.20
24

BEFORE 
DE- 
26.04.202
4

BEFORE 
07.05.2
024

07.05.202
4

305 
EXTENSIO
N BLOCK 
THC DELHI

RECOVERYCS 
(COMM)-
223/2023

M/S 
KAKKA
R 
TRADI
NG CO. 
VS. 
M/S 
CITI 
MEGA 
MART 
& Ors.

28.02.202
4

PE-
19.04.202
4 DE-
30.04.20
24

BEFORE 
PE-
19.04.20
24

BEFORE 
DE 
30.04.202
4

BEFORE 
08.05.2
024

08.05.20
24

305 
EXTENSIO
N BLOCK 
THC DELHI

RECOVERYCS 
(COMM)-
51/2022

ADITY
A 
KUMA
R VS. 
RAKES
H 
JINDA
L

29.02.202
4

PE-
15.04.202
4,16.04.2
024, 
18.04.202
4 DE- 
30.04.20
24

BEFORE 
PE-
15.04.20
24

BEFORE 
DE 
30.04.202
4

BEFORE 
-14.05.2
024

14.05.202
4

305 
EXTENSIO
N BLOCK 
THC DELHI

RECOVERYCS 
(COMM)-
1205/2023

CHARA
NJEET 
ARORA 
VS. 
MCD

02.02.20
24

PE-
14.03.202
4 AND 
16.03.202
4 DE- 
01.04.202
4 AND  
02.04.20
24

BEFORE 
PE-
14.03.20
24

BEFORE-
01.04.202
4

BEFORE
-
15.04.20
24

15.04.202
4

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

M/s. 
Basheshar Lal 
Amit Kumar 
Vs. Sanjay 
Kumar

11.03.20
24

PE-
01.04.2024 
AND 
02.04.2024 
DE-
04.04.2024 
AND 
05.04.2024

04.04.202
4

18.04.202
4

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

CS(COMM) 
76/2023

CB BULLION 
CO. VS SHREE 
AMBEY 
CHAINS 

16.04.20
24 & 
18.04.20
24

16.04.2024 02.05.20
24

23.04.2024 
& 
02.05.2024

SH. AMIT KUMAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-08

308EXTENSI
ON BLOCK 
THC

CS(COMM)
/539/23

UMES
H 
TYAGI 
VS 
MCD & 
ORS

14.02.202
4

PE 
22.04.202
4 
&24.04.2
024 DE 
29.04.20
24 
&30.04.2
024

PE 
BEFORE 
24.04.20
24

DE 
BEFORE-
30.04.202
4

BEFORE 
06.05.2
024

06.05.20
24



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

8 Central

12.04.2023

04.09.2023

17.04.2023

06.03.2020

9 Central CS (COMM.) 24.04.2023

CS (COMM.) 30.05.2022

CS (COMM.) 13.10.2022

CS (COMM.) 11.07.2023

CS (COMM.) 05.04.2021

10 Central NIL

11 Central 310 CS (COMM) 17-10-2023 - -

310 CS (COMM) 21-12-2023 - -

12 Central NIL

SH. AMIT KUMAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-08

308EXTENSI
ON BLOCK 
THC

RECOVER
Y

CS 
(COMM)62
2/23

AKBAR 
MOLA 
VS 
PANEL 
REPAI
R 
FACTO
RY 
INDIA 
PVT 
LTD

14.02.202
4

PE 
02.04.20
24 & 
03.04.20
24 DE 
08.04.20
24 & 
09.04.20
24 

PE 
BEFORE 
03.04.20
24

DE 
BEORE 
09.04.202
4

BEFORE 
29.04.2
024

29.04.20
24

308EXTENSI
ON BLOCK 
THC

RECOVER
Y

CS(COMM) 
1217/23

SHOB
HIT 
BANSA
L VS 
MCD

21.02.202
4

PE 
08.04.20
24 & 
09.04.20
24 DE 
22.04.202
4 & 
23.04.202
4

PE 
BEFORE 
09.04.20
24

DE 
BEFORE 
23.04.202
4

BEFORE 
07.05.2
024

07.05.202
4

308EXTENSI
ON BLOCK 
THC

RECOVER
Y

CS(COMM) 
634/23

AMBA 
BI 
WHEE
LERS 
PVT 
LTD VS 
SANJA
Y 
MOHA
PATRA

14.12.202
3

PE19.02.2
024 & 
20.02.20
24 DE 
26.02.202
4 & 
27.02.202
4

PE 
BEFORE 
20.02.20
24

DE 
BEFORE 
27.02.202
4

BEFORE 
05.03.2
024

05.03.20
24

308EXTENSI
ON BLOCK 
THC

RECOVER
Y

CS 
(COMM) 
794/2020

PUMA 
SE VS 
KISHA
N 
GUPTA

14.12.202
3

PE 
24.01.202
4 & 
25.01.202
4 DE 
31.01.202
4 & 
01.02.202
4 

PE 
BEFORE 
25.01.20
24

DE 
BEFORE 
01.02.202
4

BEFORE 
07.02.2
024

07.02.202
4

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

309 THIRD 
FLOOR 
EXTENTIO
N BLOCK

CS/COMM/6
83/2023

MILAN 
MADHUSUDA
N KARIYA Vs 
ANIL KUMAR 
GUPTAPROPR
IETOR AONE 
INTERNATIO
NAL

11.03.20
24

PE 
29.04.2024 
& 
30.04.2024 
                   
DE 
14.05.2024 
& 
15.05.2024

WITHIN 
FOUR 
WEEKS

WITHIN 
FOUR 
WEEKS

on request 
after the 
conclusion 
of  evidene

on 
request 
after the 
conclusio
n of  
evidene

309 THIRD 
FLOOR 
EXTENTIO
N BLOCK

CS/COMM/1
374/2022

M/S R. K. 
ENTERPRISE
S Vs RAJESH 
JAIN

12.03.20
24

PE 
25.04.2024

WITHIN 
10 DAYS

WITHIN 
10 DAYS

309 THIRD 
FLOOR 
EXTENTIO
N BLOCK

CS/COMM/2
324/2022

CANARA 
BANK Vs M/S 
KAUSHIK 
TRADING 
COMPANY 
THROUGH 
PROP. SH. 
VINOD 
KUMAR 
SHARMA

21.03.20
24

PE 
22.04.2024 
&27.04.20
24                 
      DE 
15.05.2024 
&18.05.202
4

WITHIN 
FOUR 
WEEKS

WITHIN 
FOUR 
WEEKS

on request 
after the 
conclusion 
of  evidene

on 
request 
after the 
conclusio
n of  
evidene

309 THIRD 
FLOOR 
EXTENTIO
N BLOCK

CS/COMM/1
007/2023

RAJESH 
KUMAR 
GUPTA 
PROPRIETOR 
OF M/S 
BALAJI AND 
ASSOCIATES 
Vs 
MUNICIPAL 
CORPORATIO
N OF 
DELHITHRO
UGH ITS 
COMMISSION
ER

23.03.20
24

PE 
12.04.2024

WITHIN 
TWO 
WEEKS

WITHIN 
TWO 
WEEKS

309 THIRD 
FLOOR 
EXTENTIO
N BLOCK

CS/COMM/3
17/2021

HARSH 
SARDANA 
AND ORS Vs 
NAVRANG 
EXIM 
LIMITED

27.03.20
24

PE 
02.05.2024 
& 
03.05.2024 
 DE 
20.05.2024

WITHIN 
THREE 
WEEKS

WITHIN 
THREE 
WEEKS

on request 
after the 
conclusion 
of  evidene

on 
request 
after the 
conclusio
n of  
evidene

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS (COMM)/1370/2023 ABDUL MOID 
Vs TAJUDDIN

15.03.20
24

PE- 
22.04.2024

As per 
order, 
Parties 
shall file 
list of 
witnesses 
within 14 
days  and 
plaintiff 
shall also 
file 
affidavits 
of 
witnesses 
within two 
weeks 
from the 
date of 
order.
 Defendant 
will supply 
within one 
week in 
advance 
from the 
scheduled 
date.

CS (COMM)/1628/2023 Amir Chand 
Jain Prop Of 
Roop Chand 
Amir Chand 
Jain Vs M/s 
Rajdeep Paper 
House And Anr

27.03.20
24

PE- 
23.04.2024

As per 
order, 
Parties 
shall file 
list of 
witnesses 
within two 
weeks 
from the 
date of 
order. 
Further, 
the 
plaintiff 
shall file 
affidavits 
of the 
witnesses 
within two 
weeks 
from the 
date of 
order.
 Defendant 
will supply 
within one 
week in 
advance 
from the 
scheduled 
date.

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#


Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

13 Central NIL

14 West NIL

15 West CS COMM 511/2023 08-07-2023 NIL 12-04-2024 NIL NIL

CS COMM 324/2023 06-04-2023 NIL 19-04-2024 NIL NIL

CS COMM 395/2023 17-05-2023 NIL 19-04-2024 NIL NIL

16 West NIL

17 West NIL

18 West NIL

19 West NIL

20 NEW DELHI 1 CS(COMM) 182/2023 27.03.2023

CS(COMM) 934/2022 30.11.2022

21 NEW DELHI 25 CS (COMM.) 166/2023 16.03.2023 04.03.2024 NOT FILED

CS (COMM.) 425/2019 24.08.2018 05.03.2024 NOT FILED

SH. SANJEEV KUMAR 
SINGH, DISTRICT JUDGE, 
COMMERCIAL COURT

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-02

209
Extn Block

VIVEK 
CHANDELA 
Vs ANKIT 
JAIN

14-02-
2024

12-04-
2024

19.04.204 
and 
06.05.2024 
 P.E  
20.05.204 
FOR D.E

GAURISHAN
KER 
OVERSES 
PVT LTD Vs 
JINDAL 
COTEX LTD

15-03-
2024

19-04-
2024

26.04.204 
and 
10.05.2024 
 P.E  
24.05.204 
FOR D.E

THROUGH 
ITS 
DIRECTOR 
DEEPAK 
GUPTA Vs 
JINDAL 
COTEX LTD

23-02-
2024

19-04-
2024

26.04.204 
and 
10.05.2024 
 P.E  
24.05.204 
FOR D.E

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-03

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. AJAY GUPTA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-01

RVS 
INTERNATIO
NAL Vs 
MARUTI 
SUZUKI 
FOUNDATION

23.01.20
24

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

FINAL 
ARGUMEN
T/ 
06.06.2024

ROYAL PRESS 
Vs 
IMPULSIVE 
CREATIONS

25.07.20
23

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

NOT 
FILED

DATE NOT 
GIVEN

DATE 
NOT 
GIVEN

FINAL 
ARGUMEN
T/ 
03.06.2024

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

VERTEX 
LIFTS 
(INDIA) 
PVT. 
LTD. Vs 
RAKES
H 
KUMAR 
GARG

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

DATE 
NOT 
GIVEN

DATE NOT 
GIVEN

MAHES
H 
NAMKE
EN PVT 
LTD Vs 
AMAR 
NAMKE
EN 
UDYOG

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

DATE 
NOT 
GIVEN

DATE NOT 
GIVEN



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

21 NEW DELHI 25

CS (COMM.) 45/2023 01.06.2023 06.03.2024 NOT FILED

CS (COMM.) 07/2023 25.06.2021 14.03.2024 NOT FILED

17/2023 04.05.2023 14.03.2024 NOT FILED

CS (COMM.) 454/2023 08.08.2023 18.03.2024 NOT FILED

CS (COMM.) 863/2022 22.10.2022 21.03.2024 NOT FILED

CS (COMM.) 88/2023 03.02.2023 26.03.2024 NOT FILED

22 NEW DELHI NIL

23 SOUTH Civil Case 04.03.2023 NIL NIL NIL

Civil Case 24.05.2023 NIL NIL NIL

Civil Case 28.07.2023 15.04.2024 NIL NIL NIL

Civil Case CS DJ 101/2012.02.2020 NIL NIL NIL

24 SOUTH Commercial 10.05.2023 - 23.04.2024 - 10.05.2024 - -

Commercial 09.06.2023 03.05.2024 - 08.07.2024 - -

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

M/S 
ASCOT 
ESTATE
S 
PRIVAT
E 
LIMITE
D Vs 
M/S 
BON 
VIVANT 
LIFESTY
LE 
PRIVAT
E 
LIMITE
D

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

DATE 
NOT 
GIVEN

DATE NOT 
GIVEN

ASICS 
CORPO
RATION 
Vs 
HARDE
V 
GROUP 
OF 
SHOES

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

DATE 
NOT 
GIVEN

DATE NOT 
GIVEN

COUNTER 
CLAIM

COTTAG
E 
INDUST
RIES 
EXPOSI
TION 
LTD Vs 
GOPAL 
DAS 
ESTATE
S AND 
HOUSIN
G PVT 
LTD

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

DATE 
NOT 
GIVEN

DATE NOT 
GIVEN

MOHAN 
RAM 
TRADIN
G PVT 
LTD Vs 
SHELLZ 
INDIA 
PVT. 
LTD. 
AND 
ANR.

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

DATE 
NOT 
GIVEN

DATE NOT 
GIVEN

M/S. 
ARIHAN
T 
GRANI 
MARMO 
PVT. 
LTD. Vs 
M/S. 
TDI 
INFRAC
ORP 
INDIA 
LTD.

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

DATE 
NOT 
GIVEN

DATE NOT 
GIVEN

UNION 
BANK 
OF 
INDIA 
Vs A K 
PROPER
TIES

WITHIN  
ONE 
WEEK

WITHIN  
ONE 
WEEK

DATE 
NOT 
GIVEN

DATE NOT 
GIVEN

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-03 

MS. SAVITA RAO, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New 
Court 
Block-I

CS 
(COMM)131/
23

VIVEK 
CHOPRA Vs. 
MARUTI 
ELECTRONIC
S

11.03.20
24

With in 
week

04.04.2024 
& 
5.04.2024

With in 
week

12, New 
Court 
Block-I

CS 
(COMM)313/
23

ADITYA 
BHARDWAJ 
Vs. DEEPAK 
TANWAR AND 
ANR

12.03.20
24

With in 
week

05.04.2024 
& 
10.04.2024

With in 
week

12, New 
Court 
Block-I

CS 
(COMM)446
/23

DEEPAK 
FOOD 
PRODUCTS 
Vs. DEEPAK 
SHARMA

18.03.20
24

With in 
week

With in 
week

12, New 
Court 
Block-I

NEELAM 
BHAITIANI 
Vs. LINKY 
DHINGRA

19.03.20
24

With in 
week

26.03.2024 
& 
03.04.2024

With in 
week

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

6, New 
Court 
Block-I

CS(COMM) 
281/2023

EUROPEAN 
FOODS INDIA 
VS 
EXCLUSIVE 
INTERNATIO
NAL

04.03.20
24

6, New 
Court 
Block-I

CS(COMM) 
372/2023

KRATO 
HEALTHCAR
E VS ESI 
HOSPITAL

27.03.20
24

30.05.202
4



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
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Name

25 SH. SANDEEP YADAV South NIL

26 South Commercial 01.02.2023 - - - - - -

Commercial 11.05.2023 - - - - - -

Commercial 02.05.2022 - - - - - -

Commercial 05.05.2022 - - - - - -

Commercial 14.07.2023 - - - - - -

Commercial 06.08.2022 - - - - - -

Commercial 30.04.2022 - - - - - -

Commercial 23.08.2022 - - - - - -

Commercial 08.07.2022 - - - - - -

Commercial 21.01.2023 - - - - - -

Commercial 12.08.2022 - - - - - -

Commercial 12.08.2022 - - - - - -

SH. RAJEEV BANSAL/SH. 
SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

CS (Comm.) 
58/2023

Canara Bank 
Vs. Amit Gupta

01.03.20
24

29, New 
Court 
Block-II

CS (Comm.) 
291/2023

ASR India Pvt 
Ltd. Vs. Tikmet 
Exim Pvt. Ltd. 
& Ors.

05.03.20
24

29, New 
Court 
Block-II

CS (Comm.) 
290/2022

M/s Darshana 
Agro Vs. M/s 
Sun Spot Cafe 
Pvt.  Ltd. And 
Ors.

05.03.20
24

29, New 
Court 
Block-II

CS (Comm.) 
295/2022

IFFCO MC 
Crop Science 
Pvt. Ltd. Vs 
Dwarkadish 
Agro 
Enterprises

05.03.20
24

29, New 
Court 
Block-II

CS (Comm.) 
426/2023

ICICI Bank 
Ltd. Vs. Nazia 
Yusuf Izuddin

06.03.20
22

29, New 
Court 
Block-II

CS (Comm.) 
453/2023

M/s Aman 
Travels Ltd. 
Vs. Travel 
Castle Pvt. Ltd.

06.03.20
24

29, New 
Court 
Block-II

CS (Comm.) 
285/2022

Amaryllis 
Appliances 
India Pvt. Ltd. 
Vs. Sanjay 
Bansal

12.03.20
24

29, New 
Court 
Block-II

CS (Comm.) 
478/2022

M/s RS 
Surgical Pvt. 
Ltd. Vs. M/s 
Focus Imaging 
And Research 
Center Pvt. 
Ltd.

14.03.20
24

29, New 
Court 
Block-II

CS (Comm.) 
403/2022

Canara Bank 
Vs. Neelam 
Rani

14.03.20
24

29, New 
Court 
Block-II

CS (Comm.) 
45/2023

Rajinder 
Prashad Vs. 
Down Town

14.03.20
24

29, New 
Court 
Block-II

CS (Comm.) 
457/2022

IFFCO MC 
Crop Science 
Pvt. Ltd. Vs 
IFFDC, KBSK-
FIROJ ALI

15.03.20
24

29, New 
Court 
Block-II

CS (Comm.) 
460/2022

IFFCO MC 
Crop Science 
Pvt. Ltd. Vs 
Ketugram 
TAMCS Ltd.

15.03.20
24



Court District Case Type Case No. Date of Case Management HearingSr.
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.
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Registratio
n
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Name

26 South

Commercial 03.07.20233 - - - - - -

27 South 11-11-2022 - - - - -

13-01-2023 - - - - - -

27-11-2019 - - - - - -

24-11-2022 - - - - - -

04-01-2022 - - - - - -

27-07-2022 - - - - - -

19-11-2022 - - - - - -

28 SOUTH-EAST CS(COMM) 1183/2022 08-12-2022

CS(COMM) 629/2022 21-07-2022

CS(COMM) 744/2023 10-08-2023

CS(COMM) 926/2022 14-09-2022

29 SOUTH-EAST NIL

SH. RAJEEV BANSAL/SH. 
SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

CS (Comm.) 
414/2023

Canara Bank 
Vs. Nikhila 
Joseph & Anr.

18.03.20
24

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COMM/6
36/2022

NEW INDIA 
TIMBER 
STORE VS 
HSK INFRA 
PVT. LTD.

19-02-
2024

03-04-
2024

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COMM/3
3/2023

PANASONIC 
LIFE 
SOULUTIONS 
INDIA P. LTD. 
VS AMIT 
ENTERPRISE
S

15-01-
2024

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COMM/3
84/2019

ASHISH 
AGGARWAL 
VS M/S 
RACING 
PROMOTIONS 
P. LTD.

19-02-
2024

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COMM/6
60/2022

M/S POTHOS 
SOLUTIONS 
VS M/S D. K. 
CHEMICALS 
P. LTD

21.02.20
24

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COM/12/
2022

MERCHANTS 
COURIER P. 
LTD. VS 
SURYA 
CARGO

22-02-
2024

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COM/619
/2022

SURYA 
CARGO 
FORWARDER
S P. LTD. VS 
MERCHANT 
COURIER P. 
LTD.

22-02-
2024

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COM/65
4/2022

STATE BANK 
OF INDIA VS 
RAJ KUMAR

28-02-
2024

SH. LAL SINGH, DISTRICT 
JUDGE

18 BLOCK 
1

M/S PARAS 
MARKETIN
G THROUGH 
ITS A.R Vs 
M/S AVN 
TRADING 
CORPORATI
ON 
THROUGH 
ITS 
DIRECTOR/
A.R

05-03-
2024

05-04-
2024

05-04-
2024

03-05-
2024

03-05-
2024

20-04-
2024

M/S 
WINDMOLL
ER AND 
HOLSCHER 
(I) PVT. 
LTD. Vs 
GAURAV 
SINGH 
BORA AND 
ANR.

11-03-
2024

22-04-
2024

22-04-
2024

27-05-
2024

27-05-
2024

08-05-
2024

MOHAN 
CHAUHAN 
Vs HDFC 
BANK LTD.

18-03-
2024

23-04-
2024

23-04-
2024

24-05-
2024

24-05-
2024

16-05-
2024

V AUTOMAT 
AND 
INSTRUMEN
TS PVT LTD 
Vs PSI 
ENGINEERI
NG PVT LTD

20-03-
2024

02-04-
2024

02-04-
2024

26-04-
2024

26-04-
2024

20-04-
2024

MS. NEELAM SINGH, 
DISSTRICT JUDGE



Court District Case Type Case No. Date of Case Management HearingSr.
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.

Court 
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Date of 
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Name

30 SH. AJAY KUMAR JAIN SOUTH-EAST NIL

31 MS. ANU GROVER BALIGA SOUTH-EAST 21 8/3/21 22.03.24 22.03.24 22.03.24 -- --

32 SH. BHUPESH KUMAR SOUTH-EAST 22 19-07-2023 -- -- -- -- -- --

-- -- -- -- -- --

24-02-2021 -- -- -- -- -- --

18-11-2021 -- -- -- -- -- --

14-03-2022 -- -- -- -- -- --

-- -- -- -- -- --

25-07-2023 -- -- -- -- -- --

23-01-2020 -- -- -- -- -- --

23-01-2020 -- -- -- -- -- --

-- -- -- -- -- --

14-03-2022 -- -- -- -- -- --

COMMERCI
AL SUIT

CS 
DJ/533/21

TARUN 
MEHTA @ 
TARUN 
MEHTA Vs. 
REALTECH 
INFRASTRU
CTURE LTD. 
AND ORS.

23.02.2
4

PE-1 & 3 
MAY, 24  
DE- 13 & 
14 MAY,   
F.ARG.- 
03.07.24

Commercial 
Suit

CS 
(COMM)/6
81/2023 

RENAISSAN
CE AQUA 
PVT. LTD. 
THROUGH 
SHRI 
PUNISH 
KHANNA 
DIRECTOR 
Vs 
NATIONAL 
BUILDING 
CONSTRUCT
ION 
COMPANY

05-03-
2024

Commercial 
Suit

CS 
(COMM)/9
2/2020 

07-02-
2020

STATE 
BANK OF 
INDIA Vs 
MOHAMMA
D 
AZHARUDD
IN

05-03-
2024

Commercial 
Suit

CS 
(COMM)/11
4/2021 

M/S KARNI 
COMMUNIC
ATION PVT 
LTD Vs M/S 
MARUTI 
ELECTRONI
CS

06-03-
2024

Commercial 
Suit

CS 
(COMM)/51
4/2021 

MARUTI 
ELECTRONI
CS Vs M/S 
KARNI 
COMMUNIC
ATION PVT. 
LTD.

06-03-
2024

Commercial 
Suit

CS 
(COMM)/2
75/2022 

ONE97 
COMMUNIC
ATIONS LTD 
Vs 
ALERTBOX 
VENTURES 
PVT LTD

12-03-
2024

Commercial 
Suit

CS 
(COMM)/3
98/2023 

28-04-
2023

M/S UNITED 
PETROCHE
M PRIVATE 
LIMITED Vs 
KALPESH 
MISTRY 
PROPRIETO
R M/S. ECO 
PETROCHE
M 
CONSULTAN
T

13-03-
2024

Commercial 
Suit

CS 
(COMM)/7
05/2023 

LENSKART 
SOLUTIONS 
PVT. LTD. 
AND ANR. 
Vs MR. 
SAURAV 
DEB

18-03-
2024

Commercial 
Suit

CS 
(COMM)/5
0/2020 

M/S 
SUDRAJ 
PACKERS 
PVT LTD Vs 
M/S MISTUI 
O.S.K LINE 
(INDIA ) 
PVT LTD

19-03-
2024

Commercial 
Suit

CS 
(COMM)/5
0/2020 

M/S 
SUDRAJ 
PACKERS 
PVT LTD Vs 
M/S MISTUI 
O.S.K LINE 
(INDIA ) 
PVT LTD

21-03-
2024

Commercial 
Suit

CS 
(COMM)/2
20/2020 

28-08-
2020

H AND B 
STORES PVT 
LTD Vs 
SNAPDEAL 
PVT LTD

30-03-
2024

Commercial 
Suit

CS 
(COMM)/2
76/2022 

ONE 97 
COMMUNIC
ATION 
LIMITED Vs 
MANI 
IMPALA M3 
MOVIEZ

06-03-
2024



Court District Case Type Case No. Date of Case Management HearingSr.
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32 SH. BHUPESH KUMAR SOUTH-EAST 22

-- -- -- -- -- --

-- -- -- -- -- --

-- -- -- -- -- --

33 MS NIRJA BHATIA SOUTH-EAST 30 Commercial 434/22 10.05.2022 -- --

Commercial 436/22 10.05.2022 -- --

Commercial 438/22 10.05.2022 -- --

Commercial 488/22 10.05.2022 -- --

Commercial 490/22 10.05.2022 -- --

Commercial 492/22 10.05.2022 -- --

Commercial 352/22 11.04.2022 -- --

34 SH. RAJESH KUMAR SINGH SOUTH-EAST 23 10-07-2023 NIL NIL NIL NIL NIL NIL

11-11-2022 NIL NIL NIL NIL NIL NIL

35 SOUTH-EAST NIL

Commercial 
Suit

CS 
(COMM)/8
62/2023 

26-09-
2023

MR. 
JAGVINDER 
SINGH Vs 
M/S 
CAPACIT'E 
INFRA 
PROJECT 
LTD.

19-03-
2024

Commercial 
Suit

CS 
(COMM)/8
55/2023 

22-09-
2023

UNION 
BANK OF 
INDIA Vs 
PREM 
KUMAR 
MISHRA

20-03-
2024

Commercial 
Suit

CS 
(COMM)/2
22/2020 

29-08-
2020

M/S. BABU 
RAM OM 
PRAKASH 
Vs JAGDISH 
GEHLOT 
TRADING AS 
M/S. J.M. 
MEHANDI 
UDHYOG

30-03-
2024

Inbrew 
Bevrages v/s 
Pioneer Gel

19.03.2
024

18.04.202
4

19.04.202
4

24.04.20
24

30.04.20
24

Inbrew 
Bevrages v/s 
Manjit Singh

19.03.2
024

18.04.202
4

19.04.202
4

24.04.20
24

30.04.20
24

Inbrew 
Bevrages v/s 
Raj kumar 
Gupta

19.03.2
024

18.04.202
4

19.04.202
4

24.04.20
24

30.04.20
24

Inbrew 
Bevrages v/s 
Amarpreet

19.03.2
024

18.04.202
4

19.04.202
4

24.04.20
24

30.04.20
24

Inbrew 
Bevrages v/s 
Goldline 
Developers

19.03.2
024

18.04.202
4

19.04.202
4

24.04.20
24

30.04.20
24

Inbrew 
Bevrages v/s 
Vrindavan 
Apparels

19.03.2
024

18.04.202
4

19.04.202
4

24.04.20
24

30.04.20
24

Titu Kumar 
v/s Zia infr 
engineering

19.03.2
024

08.04.20
24

16.04.202
4

24.04.20
24

03.05.202
4

COMMERCI
AL CASE

CS/COMM/
6372023

BIMLA RANI 
JUNEJA VS. 
NATHU 
SWEETS 
PVT. LTD.

01-03-
2024

COMMERCI
AL CASE

CS/COMM/
1106/2022

DEUTSCHE 
BANK AG 
VS. 
SPARENTOO
LS PVT. 
LTD.

21-03-
2024

SH. RAJ KUMAR TRIPATHI, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)



Court District Case Type Case No. Date of Case Management HearingSr.
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.

Court 
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36 EAST 12 RECOVERY 353/2022 22-11-2022

12 RECOVERY 105/2022 16-04-2022

12 RECOVERY 372/2022 29-11-2022

12 RECOVERY 201/2021 30-10-2021

12 RECOVERY 96/2023 17-02-2023

12 RECOVERY 167/2021 23-09-2021

12 RECOVERY 167/2021 23-09-2021

12 RECOVERY 115/2023 28-03-2023

12 RECOVERY 46/2020 27-09-2018

12 RECOVERY 177/2023 20-05-2023

12 RECOVERY 193/2023 25-05-2023

37 EAST NIL

38 North-East 201 1 YES NO

SH. ARVIND KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02

ANJALI 
GUPTA VS. 
VIJAY GOEL

20-02-
2024

-. -. -. -. P.E.-09-
04-
2024,16-
04-2024 
D.E.-24-
04-2024, 
30-04-
2024 
FINAL 
ARGUMEN
T-07-05-
2024

STATE BANK 
OF INDIA VS. 
ASHOK 
PARCHA

01-02-
2024

-. -. -. -. P.E-02-04-
2024 
D.E.15-04-
2024,FINA
L 
ARGUMEN
T-02-05-
2024

MODERN 
INDUSTRIES 
VS. NITIN 
TRADING 
COMPANY

22-01-
2024

-. -. -. -. P.E-10-04-
2024 
D.E.26-04-
2024,FINA
L 
ARGUMEN
T- 08-05-
2024

HITESH 
ENTERPRISE
S VS. 
MODERN 
CONSTRUCTI
ON

22-02-
2024

-. -. -. -. -. P.E-27-03-
2024 
D.E.16-04-
2024,FINA
L 
ARGUMEN
T-29-04-
2024

FCS 
SOLUTION 
LTD. VS. AP 
ASSOCIATES

16-02-
2024

-. -. -. -. -. P.E-10-04-
2024 
D.E.27-04-
2024,FINA
L 
ARGUMEN
T-07-05-
2024

M/S 
PARASNATH 
LOOMTEC 
PVT. LTD. VS. 
M/S MICAPLY

12-02-
2021

-. -. -. -. -. P.E.-18-04-
2024 D.E.-
29-04-
2024,  
FINAL 
ARGUMEN
T-09-05-
2024

NATH PAPER 
PVT. 
LTD.VS.M/S 
SINGARI 
PAPER 
CONCERTOR

26-02-
2024

-. -. -. -. -. P.E.-09-
04-2024 
D.E.-22-
04-2024,  
FINAL 
ARGUMEN
T-06-05-
2024

RK TRADING 
COMPANY VS. 
JAI DURGA 
GARMENTS

16-02-
2024

-. -. -. -. -. P.E.-23-04-
2024 D.E.-
06-05-
2024,  
FINAL 
ARGUMEN
T-24-05-
2024

M/S C AND S 
HIMOINSA 
PVT. LTD VS. 
RAJ POWER 
PROJECTS

16-02-
2024

-. -. -. -. -. P.E.-12-04-
2024 D.E.-
24-04-
2024,  
FINAL 
ARGUMEN
T-13-05-
2024

PUNJAB 
NATONAL 
BANK VS. 
ANKIT 
SHARMA

20-03-
2024

-. -. -. -. -. P.E.-18-04-
2024 D.E.-
02-05-
2024,  
FINAL 
ARGUMEN
T-16-05-
2024

PACE 
COMPUTECH 
INDIA PVT. 
LTD. VS. 
LOHUM 
CLEANTECH 
PVT. LTD.

07-03-
2024

-. -. -. -. -. P.E.02--05-
2024 D.E.-
13-05-
2024, 17-
05-2024 
FINAL 
ARGUMEN
T-29-05-
2024SH. CHANDRA SHEKHAR, 

DISTRICT JUDGE, 
COMMERCIAL COURT-02

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-01

CS 
(COMMERCI
AL)/CIVIL

CS(COMM)-
113/2019

MOHD 
YAMEEN VS. 
M/S NICE 
PACK AND 
ANR

06.03.20
24

WITHIN 10 
DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUMEN
T

TO BE 
HEARD 
ON 14-
05-2024

02-04-
2024 – P.E. 
 02-05-
2024 – 
D.E. 14-05-
2024 – 
FINAL 
ARGUMEN
TS



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

38 North-East

2 YES NO

3 YES NO

4 YES NO

5 YES NO

6 YES NO

7 YES NO

8 YES NO

39 SH. BRIJESH KUMAR GARG

04-11-2023 Not Filed Not Filed Not Filed NO NO

21.02.2024 Not Filed Not Filed Not Filed NO NO

22.02.2024 Not Filed Not Filed Not Filed NO NO

14.12.2024 Not Filed Not Filed Not Filed NO NO

16.01.2021 Not Filed Not Filed Not Filed NO NO

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-01

CS 
(COMMERCI
AL)/CIVIL

CS(COMM)-
104/2019

M/S CINE 
ARYAN VS. 
DTDC 
EXPRESS LTD 
AND ANR

07.03.20
24

WITHIN 10 
DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUMEN
T

TO BE 
HEARD 
ON 20-
05-2024

08.04.2024 
– P.E.  
02.05.2024 
– D.E. 
20.05.2024
– FINAL 
ARGUMEN
TS

CS 
(COMMERCI
AL)/CIVIL

CS(COMM)-
113/2023

BANK OF 
MAHARASHT
RA VS. AMIT 
SINGH

11.03.20
24

WITHIN 10 
DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUMEN
T

TO BE 
HEARD 
ON 
13.05.202
4

09.04.2024 
– P.E.  
27.04.2024 
– D.E. 
13.05.2024
– FINAL 
ARGUMEN
TS

CS 
(COMMERCI
AL)/CIVIL

CS(COM-
17/2021

CANARA 
BANK VS. 
MOHD. 
SOHAIL

15.03.20
24

WITHIN 10 
DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUMEN
T

TO BE 
HEARD 
ON 
21.05.202
4

12.04.2024 
– P.E.  
30.04.2024 
– D.E. 
21.05.2024
– FINAL 
ARGUMEN
TS

CS 
(COMMERCI
AL)/CIVIL

CS(COMM)-
130/2023

JASMINE 
HYGIENE 
PRODUCTS 
PRIVATE 
LIMITED VS. 
SACHIN 
KUMAR

21.03.20
24

WITHIN 10 
DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUMEN
T

TO BE 
HEARD 
ON 
31.05.202
4

20.04.2024 
– P.E.  
08.05.2024 
– D.E. 
31.05.2024
– FINAL 
ARGUMEN
TS

CS 
(COMMERCI
AL)/CIVIL

CS(COMM)-
128/2023

MAHESH PAL 
VS. 
MUNICIPAL 
CORPORTION 
OF DELHI

22.03.20
24

WITHIN 10 
DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUMEN
T

TO BE 
HEARD 
ON 
31.05.202
4

26.04.2024 
– P.E.  
10.05.2024 
– D.E. 
31.05.2024
– FINAL 
ARGUMEN
TS

CS 
(COMMERCI
AL)/CIVIL

CS(COMM)-
83/2023

STATE BANK 
OF INDIA VS. 
RAJENDER 
KUMAR

30.03.20
23

WITHIN 10 
DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUMEN
T

TO BE 
HEARD 
ON 
31.05.202
4

03.05.2024 
– P.E.  
17.05.2024 
– D.E. 
31.05.2024
– FINAL 
ARGUMEN
TS

CS 
(COMMERCI
AL)/CIVIL

CS(COMM)-
55/2023

M/S JBS 
ENGINEERIN
G WORKS VS. 
M/S REVA 
ENGINEERIN
G 
ENTERPRISE
S

30.03.20
23

WITHIN 10 
DAYS

3 DAYS 
PRIOR TO 
FINAL 
ARGUMEN
T

TO BE 
HEARD 
ON 
06.05.20
24

15.04.2024 
– D.E. 
06.05.2024
– FINAL 
ARGUMEN
TS

Shahdara 301, New 
Court 
Building 

CS(COMME
RCIAL)

Framin
g the 
issues

Listing of 
Witness

Affidavit 
of 
Evidence

Affidavit 
of 
Witness

Written 
Argument
s

Oral 
Argume
nts

Other 
Stages/H
earing 
Date

CS(COMME
RCIAL)

CS 
(COMM.) 
574/2023

M/S 
IMPRESSIV
E DATA 
SERVICE 
PVT. LTD. 
VS. UNION 
OF INDIA

03/04/
2024

22.03.202
4 & 
23.03.202
4 PE , 
26.03.202
4 & 
27.03.202
4 FOR 
10.04.202
4 FINAL 
ARGUME
NTS

CS(COMME
RCIAL)

CS 
(COMM.) 
82/2023

DR. 
POONAM 
SEHGAL VS. 
ANUBHAV 
JAIN

11.03.2
024

04.04.20
24 & 
10.04.202
4, 
15.04.24 
& 
16.04.202
4 FOR 
22.04.202
4 FINAL 
ARGUME
NTS

CS(COMME
RCIAL)

CS (COMM. 
) 85/2023

AXIS BANK 
LTD. VS. 
ROBOTACK 
PVT. LTD. 

11.03.2
024

28.03.202
4 & 
30.03.20
24 PE, 
09.04.20
24 & 
12.04.202
4 FOR 
18.04.202
4 FINAL 
ARGUME
NTS

CS(COMME
RCIAL)

CS 
(COMM.) 
690/2022

ADITYA 
JAIN HUF 
PROP. OF 
CONTRA 
PACKGING 
VS. ASCO 
GLOBAL 
EXIM PVT 
LTD.

13.03.2
024

05.04.20
24 & 
06.04.20
24 PE, 
18.04.202
4 & 
19.04.202
4 FOR 
26.04.202
4 FINAL 
ARGUME
NTS

CS(COMME
RCIAL)

CS 
(COMM.) 
28/2021

M/S 
SUPREME 
INDIA PVT. 
LTD. VS. 
PARYCON 
INDUSTRIE
S

14.03.2
024

03.04.20
24 PE & 
04.04.20
24 DE 
FOR 
25.04.202
4 FINAL 
ARGUME
NTS



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

39 SH. BRIJESH KUMAR GARG

02.05.2023 Not Filed Not Filed Not Filed NO NO

12.10.2023 Not Filed Not Filed Not Filed NO NO

40 NO- NO

NO- NO

NO- NO

NO- NO

NO- NO

NO- NO

NO- NO

NO- NO

41 SH. SURENDER S. RATHI NIL

42 SH. REETESH SINGH 05-03-2024 NOT FILED

04-03-2024 NOT FILED

Shahdara

CS(COMME
RCIAL)

CS 
(COMMM.) 
229/2023

MS/ SHREE 
KAMAKHYA  
ROADLINES 
PVT LTD. 
VS. M/S 
ACCELARAT
ED 
WAREHOUS
ING 
LOGISTICS 
PVT LTD.

26.03.2
024

22.04.202
4 & 
23.04.202
4 PE, 
25.04.202
4 & 
26.04.202
4 FOR 
07.05.202
4 FINAL 
ARGUME
NTS

CS(COMME
RCIAL)

CS 
(COMM.) 
513/2023

ANKIT JAIN 
VS. SHIVAM 
UDYOG PVT 
LTD.

27.03.2
024

27.04.202
4 & 
29.04.202
4 PE & 
01.05.202
4 & 
04.05.20
24 FOR 
15.04.202
4 FINAL 
ARGUME
NTS

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

ROOM 
NO 57

COMMERCIA
L

CS COMM 
149/2023

GULSHAN 
KUMAR V/S 
M/S SMOOTH 
MOTORS 

04.03.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

PE/ 
14.03.2024

ROOM 
NO 57

COMMERCIA
L

CS COMM 
454/2022

PUNJAB 
NATIONAL 
BANK V/S 
POOJA JAIN 

11.03.20
241

NOT 
FILED

NOT 
FILED

NOT 
FILED

PE/ 
04.04.2024

ROOM 
NO 57

COMMERCIA
L

CS COMM 
163/2023

CANARA 
BANK V/S 
M/S SUMAN 
SERVICES 

15.03.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

PE/ 
20.04.2024

ROOM 
NO 57

COMMERCIA
L

CS COMM 
649/2023

VINOD 
KUMAR 
AGGARWAL 
V/S MANOJ 
JAIN 

19.03.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

PE/ 
15.04.2024

ROOM 
NO 57

COMMERCIA
L

CS COMM 
187/2023

DAYAWATI 
V/S RD WIRE 
TECH 
MACHINES 
PVT LDT

20.203.2
024

NOT 
FILED

NOT 
FILED

NOT 
FILED

PE/ 
20.04.2024

ROOM 
NO 57

COMMERCIA
L

CS COMM 
574/2021

SUBODH 
KUMAR 
KHANDELWA
L V/S 
PRAMOD 
KUMAR 
SINGH 

20.03.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

PE/ 
23.04.2024

ROOM 
NO 57

COMMERCIA
L

CS COMM 
523/2023

SHREE 
BANKEY 
BEHARI 
FABRICS PVT 
LTD V/S 
TRIPTA 
ARORA 

23.03.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

PE/ 
25.04.2024

ROOM 
NO 57

COMMERCIA
L

CS COMM 
65/2023

AXIS BANK 
V/S NAVEEN 
BHATNAGAR 

23.03.20
24

NOT 
FILED

NOT 
FILED

NOT 
FILED

PE/ 
26.04.2024

C.No 304 
Sh Reetesh 
Singh 
DJ(comm-
04)

CS(COMM)/
147/2023

SHOURYA 
EXPORTS 
VS ARORA 
LIFESTYLE 

FILED 
ON 20-
03-2024

FILED ON 
20-03-
2024

NOT 
FILED

NOT 
FILED 

P.E. 20-
04-2024

C.No 304 
Sh Reetesh 
Singh 
DJ(comm-
04)

CS(COMM)/
549/2023

EJAJUL 
SHAIKH VS 
GARUDA 
CONSTRUC
TION & 
ENGG. PVT. 
LTD.

NOT 
FILED

NOT 
FILED

NOT 
FILED

NOT 
FILED 

P.E. 04-
04-2024



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

42 SH. REETESH SINGH

04-03-2024 NOT FILED

03/11/2024 NOT FILED

03/11/2024 NOT FILED

13-03-2024 NOT FILED

14-03-204 NOT FILED

03/14/2024 NOT FILED

20-03-2024 NOT FILED

03/19/2024 NOT FILED

03/23/2024 NOT FILED

43 North-West 406 Civil 03.12.2019 06.03.2024

19.05.2022 06.03.2024

25.02.2021 07.03.2024

27.04.2022 11.03.2024

C.No 304 
Sh Reetesh 
Singh 
DJ(comm-
04)

COUNTER 
CLAIM 
CS(COMM)/
62/2024

GARUDA 
CONSTRUC
TION & 
ENGG. PVT. 
LTD. VS 
EJAJUL 
SHAIKH

NOT 
FILED

NOT 
FILED

NOT 
FILED

NOT 
FILED 

P.E. 04-
04-2024

C.No 304 
Sh Reetesh 
Singh 
DJ(comm-
04)

CS(COMM)/
171/2023

KARYTRON 
ELECTRICA
LS PVT. 
LTD. VS 
TIRUPATI 
TECHNOPA
CKS PVT. 
LTD.

NOT 
FILED

NOT 
FILED

NOT 
FILED

NOT 
FILED 

P.E. 12-
04-2024

C.No 304 
Sh Reetesh 
Singh 
DJ(comm-
04)

COUNTER 
CLAIM 
CS(COMM)/
467/2023

TIRUPATI 
TECHNOPA
CKS PVT. 
LTD. VS 
KARYTRON 
ELECTRICA
LS PVT. 
LTD.

NOT 
FILED

NOT 
FILED

NOT 
FILED

NOT 
FILED 

P.E. 12-
04-2024

C.No 304 
Sh Reetesh 
Singh 
DJ(comm-
04)

CS(COMM)/
627/2023

BHARAT 
ENGG. 
COMPANY 
VS M/S 
N.K.G. 
INFRASTRU
CTURE LTD.

NOT 
FILED

NOT 
FILED

NOT 
FILED

NOT 
FILED 

P.E. 08-
04-2024

C.No 304 
Sh Reetesh 
Singh 
DJ(comm-
04)

CS(COMM)/
244/2023

RAJESH 
BEHAL VS 
JJA 
CREATIONS 
PVT. LTD.

NOT 
FILED

NOT 
FILED

NOT 
FILED

NOT 
FILED 

P.E. 18-
04-2024

C.No 304 
Sh Reetesh 
Singh 
DJ(comm-
04)

CS(COMM)/
22/2024

SUNITA 
GARG VS 
VIKAS 
KUMAR 
GOYAL

NOT 
FILED

NOT 
FILED

NOT 
FILED

NOT 
FILED 

P.E. 02-
04-2024

C.No 304 
Sh Reetesh 
Singh 
DJ(comm-
04)

CS(COMM)/
78/2024

TANISH 
ENTERPRIS
ES VS MCD

NOT 
FILED

NOT 
FILED

NOT 
FILED

NOT 
FILED 

P.E. 05-
04-2024

C.No 304 
Sh Reetesh 
Singh 
DJ(comm-
04)

CS(COMM)/
600/2023

NITA DEVI 
SHARMA VS 
HARI 
PRASAD

NOT 
FILED

NOT 
FILED

NOT 
FILED

NOT 
FILED 

P.E. 06-
04-2024

C.No 304 
Sh Reetesh 
Singh 
DJ(comm-
04)

CS(COMM)/
30/2024

ARCHANA 
APPLIANCE
S VS ES ESS 
KAY ENGG.

NOT 
FILED

NOT 
FILED

NOT 
FILED

NOT 
FILED 

P.E. 10-
04-2024

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

CS COMM-
425/2019

M/S NEW 
MANGALAM 
SALES VS M/S 
 AC. 
NARENDRA

CS COMM- 
420/2022

SUNCARE 
FORMULATIO
NS PVT LTD 
AND ORS VS 
ARCHEM  
DRUGS PVT 
LTD AND ORS

CS COMM- 
156/2021

HAZOORILAL 
AND SONS 
JEWELLER P 
LTD VS 
RAVINDER 
KUMAR

CS COMM- 
283/2022

SEVEN SEA 
BEAUTY 
PRODUCTS 
VS AROCHEM 
RATLAM PVT



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

43 North-West

21.11.2020 12.03.2024

11.07.2019 13.03.2024

12.05.2022 14.03.2024

23.12.2022 14.03.2024

21.02.2022 18.03.2024

03.03.2022 18.03.2024

08.08.2022 19.03.2024

27.03.2019 20.03.2024

14.02.2020 20.03.2024

17.01.2023 20.03.2024

08.02.2023 20.03.2024

10.11.2021 21.03.2024

07.06.2022 21.03.2024

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

CS COMM-
218/2022

M/S SHREE 
UDYOG VS 
M/S 
MORADABAD 
CORRUGATIO
N CENTRE 
PVT. LTD. 
AND ORS

CS COMM-
195/2019

MEENA 
KUMARI VS 
VIJAY 
KISHAN 
PODDAR

CS COMM-
402/2022

TOMAR 
CONSTRUCTI
ON COMPANY 
VS KINGSTON 
ROYAL 
CORPORATIO
N

CS COMM-
969/2022

VISHAL PIPES 
LTD. VS OM 
TRADING 
COMPANY

CS COMM- 
118/2022

HD GALAXY 
VS MASTER 
TILES

CS COMM-
154/2022

MS 
TARAKARI 
IMPORT AND 
EXPORT VS 
SAINATH 
CHAUDHARY

CS COMM- 
663/2022

EMGREEN 
IMPEX LTD 
VS DHURI 
PLASTIC PVT 
LTD

CS COMM- 
66/2019

M/S BELIEVE 
SOLUTION 
SERVICES VS 
ELITE 
HOMES PVT. 
LTD

CS COMM-
67/2020

M/S 
POLYSPIN 
FILTERATION 
PVT LTD VS 
SUPERCHEM 
PRODUCTS 
AND ANR

CS COMM-
34/2023

M/S 
MAHAJAN 
INTERNATIO
NAL VS 
HERRY 
CREATION P 
LTD

CS COMM-
127/2023

ADS SPIRITS 
P LTD VS MS 
KUBER 
PROPCON P. 
LTD

CS COMM-
600/2021

OSWA CABLE 
PRODUCTS 
PVT LTD VS 
RISHABH 
JAIN VS 

CS COMM-
503/2022

CROCS INC VS 
RAJASTHAN 
FOOTWERAR 
AND ORS



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

43 North-West

02.02.2021 27.03.2024

06.06.2019 28.03.2024

10.11.2022 28.03.2024

44 SH.VINOD YADAV 316 Civil 02.06.23 05.03.24

20.01.20 11.03.24

01.09.21 11.03.24

04.07.22 11.03.24

07.11.22 12.03.24

28.11.20 14.03.24

02.06.23 14.03.24

20.08.19 15.03.24

07.01.22 15.03.24

21.11.19 18.03.24

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

CS COMM-
76/2021

MAYA 
HOSIERY VS 
SPECTRUM

CS COMM-
156/2019

B.M. GOEL 
PRO. M/S 
COMPETENT 
EXTILES 
ASSOCIATES 
VS M/S 
INNOVATIVE 
TEXTILES 
LTD AND ORSCS COMM-

862/2022
BOSCH LTD 
VS 
MAHENDER 
PAL MAGGON

CS(Comm.)/
450/2023

Madhu Gupta 
Vs. Gulabs

CS/COMM/2
8/20

M/s Rajdhani 
Flour Mills 
Ltd. Vs. 
Brajesh

CS/COMM/4
36/23

Sterile India 
Pvt. Ltd. Vs. 
Oscar 
Remedies Pvt. 
Ltd.

CS/COMM/5
33/22

M/s Advance 
Ventillation 
Pvt. Ltd. Vs. 
M/s SNS 
Construction 
Pvt. Ltd. 

CS/COMM/8
45/22

Raj Kr. Vs. 
Union Bank of 
India

CS/COMM/2
36/20

Deepak Kr. 
Gupta Vs. M/s 
Garuda 
Ployflex Foods 
Pvt. Ltd.

CS/COMM/4
50/23

Madhu Gupta 
Vs. Gulabs

CS/COMM/2
47/19

M/s Anjala 
Exhibitors Pvt. 
Ltd. Vs. M/s 
Immarat 
construction 
And Ors.

CS/COMM/3
1/22

Vikas Kr. 
Vishnoi Vs. 
Siddh 
Chemiplast  
Pvt. Ltd.

CS/COMM/4
02/19

M/s ITMS 
India Pvt. Ltd. 
Vs. M/s 
Graphics 
Unlimited



Court District Case Type Case No. Date of Case Management HearingSr.
No
.

Court 
Room

Date of 
Registratio
n

Petitioner 
Name VS 
Respondent 
Name

44 SH.VINOD YADAV

16.11.21 18.03.24

26.08.22 19.03.24

16.12.22 19.03.24

16.03.21 21.03.24

25.05.22 21.03.24

02.08.22 22.03.24

08.08.22 23.03.24

27.04.23 23.03.24

23.09.23 26.03.24

02.05.23 27.03.24

08.08.23 27.03.24

12.10.23 28.03.23

08.11.21 30.03.24

CS/COMM/6
24/21

M/s P A Sales 
Corporation 
Vs. M/s Singh 
Brothers

CS/COMM/7
00/22

Erasmith 
Technologies 
Pvt. Ltd. F1 
Infotech Pvt. 
Ltd. 

CS/COMM/9
41/22

F-1 Infotech 
Pvt. Ltd. Vs. 
Erasmith 
Technologies 
Pvt. Ltd.

CS/COMM/2
04/21

M/s Nexgen 
Fluoropolymer
s Pvt. Ltd. Vs. 
M/s Genmex 
Enterprises 

CS/COMM/4
46/22

Shri Manish 
Goyal Vs. Shri 
Sanjeev 
Wadhwa

CS/COMM/6
27/22

Powertex Tools 
Co. Pvt. Ltd. 
Vs. Priya Garg

CS/COMM/6
60/22

Napin Impex 
Ltd. Vs. 
Bagpoly 
Enterprises

CS/COMM/3
22/23

M/s Apex 
Express 
Transco Pvt. 
Ltd. Vs. M/s 
SMS AABS 
India Tollways 
Pvt. Ltd.

CS/COMM/7
20/23

Siddharth 
Gupta Vs. 
Garuda 
Construction 
And 
Engineering 
Pvt. Ltd.

CS/COMM/3
42/23

Pratibha Prop. 
Of LA-Med. 
India Vs. M/s 
Clamed Health 
Care (P) Ltd. 

CS/COMM/5
75/23

Motiprabha 
Infratech Pvt. 
Ltd. Vs. Indian 
Trenchless 
tools Solutions 

CS/COMM/7
77/23

Shyam Lal 
Sharma Vs. 
Rajesh 
Girothiya

CS/COMM/5
94/21

M/s Shekhar 
And Co. Vs. 
M/s Ridhi 
Sidhi Leather 
Cloth 
Industries
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45 North

46 603 11.09.2019 12.03.2024 27.03.2024 NIL NIL NIL

603 27.09.2023 20.03.2024 03.04.2024 NIL NIL NIL

603 26.09.2023 21.03.2024 04.04.2024 NIL NIL NIL

603 08.01.2024 27.03.2024 10.04.2024 NIL NIL NIL

603 13.10.2023 27.03.2024 10.04.2024 NIL NIL NIL

603 25.09.2023 28.03.2024 10.04.2024 NIL NIL NIL

603 20.10.2023 03.04.202416.04.2024 NIL NIL NIL

47 613 07-12-2023 04.04.202404.04.2024 23.04.2024 nil 12.04.2024

613 30-05-2023 15.04.2024 15.04.2024 15.04.202413.05.2024 nil 29.04.2024

613 09-06-2022 26.04.2024 26.04.2024 10.05.2024 nil 02.05.2024

48 614 09.05.2023 NIL NIL NIL NIL NIL

614 19.03.2021 NIL NIL NIL NIL NIL

SH. GORAKH NATH 
PANDEY, DISTRICT JUDGE 
(COMMERCIAL) 

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH 
WEST

Commercial 
suit

CS COMM. 
144/2019

NAV JAGRITI 
NIKETAN 
EDUCATION 
SOCIETY VS 
NEW SHETHI 
STORES

05.03.20
24

27.03.202
4

Commercial 
suit

CS COMM. 
455/2023

STATE BANK 
OF INDIA VS 
AARTI 
RAWAT

13.03.20
24

03.04.202
4

Commercial 
suit

CS COMM. 
440/2023

M/S GREEN 
INDIA 
POLYTEX VS 
UNITEC 
FIBRES PVT 
LTD.

14.03.20
24

04.04.202
4

Commercial 
suit

CS COMM. 
9/2024

ICICI BANK 
LIMITED VS 
MONIKA

19.03.20
24

10.04.202
4

Commercial 
suit

CS 
COMM.475/
23

UNION BANK 
OF INDIA VS 
CHAND 
SINGH

19.03.20
24

10.04.202
4

Commercial 
suit

CS COMM. 
32/2023

MUKESH 
SINGH VS 
SUNITA 
MITTAL

20.03.20
24

10.04.202
4

Commercial 
suit

CS COMM. 
481/2023

FEDERAL 
BANK LTD. VS 
RACHI 
BALIYAN

27.03.20
24

16.04.2024

MS. SAVITA RAO/VIKAS 
DHULL, DISTRICT JDUGE, 
COMMERCIAL COURT-
02/SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

Commercial 
suit

CS (COMM)/ 
546/2023

M/s S And S 
Enterprises Vs 
M/s The Shoe 
Factory

05.03.20
24

04.04.202
4

Commercial 
suit

CS (COMM)/ 
270/2023

BANK OF 
BARODA Vs 
M/S SHRI 
RAM AGENCY 
AND ORS.

07.03.20
24

Commercial 
suit

CS (COMM)/ 
316/2022

CENTRAL 
BANK OF 
INDIA Vs M/S 
KUMAR 
DENTAL 
SYSTEMS

15.03.20
24

26.04.202
4

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

Commercial 
Suit

CS(COMM) 
233/2023

PUNJAB 
NATIIONAL 
BANK VS JMD 
SCALES AND 
SYSTEMS

05.03.20
24

PE 
-16.04.202
4 & DE - 
23.04.2024

Commercial 
Suit

CS(COMM) 
117/2021

M/S NEW 
INDIA 
ASSURANCE 
LTD VS M/S 
CHETAK 
LOGISTICS

21.03.20
24

PE- 
09.04.2024 
& DE- 
25.04.2024
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49 509 CS(COMM) 72/2022 02.03.2022 NIL NIL NIL NIL NIL

509 CS(COMM) 185/2022 18.04.2022 NIL NIL NIL NIL NIL

509 CS(COMM) 292/2023 08.06.2023 NIL NIL NIL NIL NIL

509 CS(COMM) 366/2023 04.08.2023 NIL NIL NIL NIL NIL

509 CS(COMM) 351/2023 31.07.2023 NIL NIL NIL NIL NIL

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH 
WEST

MASCOT 
HEALTH 
SERIES PVT. 
LTD. AND 
ANR. VS M/S 
WECURE 
HEALTHCAR
E AND ORS.

13.03.20
24

PE    
16.04.2024 
            
25.04.2024

M/S R S 
COMPONENT 
AND 
(CONTROLS) 
INDIA LTD VS 
M/S CUBICAL 
LABORATORI
ES PVT. LTD.

18.03.20
24

PE    
24.04.2024 
           
29.04.2024

AXIS BANK VS 
NARENDER 
KUMAR

18.03.20
24

PE    
02.05.2024 
           
08.05.2024

INDOLOG 
LOGISTICS 
PVT LTD VS 
M/s AURA 
INTERNATIO
NAL INC

19.03.20
24

PE    
23.04.2024 
           
30.04.2024

LE MEUBLE 
OFFICE TECH 
PVT LTD VS 
TEAMULTIMA 
SERVICES 
PVT LTD

21.03.20
24

PE    
25.04.2024 
           
01.05.2024
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